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(b) The maximum demand on the 
generating system of the Delhi Elec-
tric Supply Undertaking exceeded the 
lafe generating capacity, and DO 
material augmentation Is feasible be-
fore the beginning of the next year. 

(Shrlmatl DB Paleboudhari: 
om J Shri Bibhutl MIshra: . I Shri D. C. Sharma: 

L Shri A,llt SlDgh SarbacJi: 

Will the Minister of BaIlwa,. be 
pleased to refer to the r'lllly given to 
Starred Question No. 553 on the 3rd 
December, 1959 and .tate: 

(a) whether any avenues have linee 
been investigated for the export of 
Indian locomotives; and 

(b) it so, the nature of S\1CCellS 
achieved? 

The Deputy MiDlster of Bath,a,-. 
(Shri S. V_ Ramaswamy): (a) Possi-
bilities of export of S' eam locomotives 
as well as other Railway items are 
being explored jointly with the Com-
merce and Industry Ministry. 

(b) No avenues of export have so 
far been found. 

BUBBD-Banplore Ball IJDk 

0Z34 f Shrl Ram KrlshaD Gupta: 
'L Shrl T. B. Vittal Rao: 

Will the Minister of BalIwa,-1 be 
pleased to refer to the reply given to 
Starred Que.tion No. 285 on the 25th 
November, 1959 and state: 

(a) whether the Planning Com-
mission have since concluded the con-
sideration of Has&an-Mangalore Rail 
link; and I 

(b) if 80, the results thereof? 

The Deputy MblI8ter of Ballwa,-. 
(Shri ShaIUIawu KhaII): (a) Not :yet, 
SIr. 

(b) Does not IIl'iIe. 

8eda.ctloa ill Frelrht Ra_ 
Shrlmatl DB PalcboaclJuut: J Shri Rameshwar Tantla: 

°235. Shri Raghunath SlDgh: 
Shrl BaDph,i Thakar: 

l Shri Blbhutl Mlahra: 

Will the Minister of RaIlwap be 
pleased to state: 

(a) whether it is a fact that tile 
Railway Board have approved COD-
cessional freight rates for certaia 
commodities from certain stations lID 
certain specified ports with a vi_ 
to encouraging exports; 

(b) if so, the details of the con-
cessions; 

(c) the date from which they have 
been put in force; and 

(d) the extent of approximate in-
crease in the carriage of those com-
modities from specified stations lID 
specified poris/on which concessiooal 
rates apply ~hee their introduction'-IO 
far? '.> 

The Depaty MiIIlster of 
(Shrl S. V. RamasWBlll7): 
Sir. 

Ballwap 
(a) Yeo;, 

(b) and (c). A statement giving the 
information is laid on the Table m 
the Houoe. [See Appendix I, an-
nexure No. 62]. 

(d) In many cases no trame hu 
moved notwithstanding the freight 
abatement. In the other cases it Is 
not possible to say what portion of the 
traffic that has moved is attributable 
to the lower rates charged. 

Scrap Steel 

{
Shrlmatl na Palchoadhuri: 

0138, ShrI Raghunath Slagh: 
Shri Blhhutl MIshra: 

Will the Minister of BaIl..,._ be 
pleased to state: 

(a) whether it is a fact that a 
seheme hal been worked out by the 
Government of India to utillae scrap 
&teel which arJaea in the normll 




